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O]FFICE ORDER NO. 1 OF 2O1O

come to my notice that present practice in the Patent Office regarding

inspection

with rule

f document as per section ll(AX 6Xb) of the Patents Act (as amended) read

7 of the Patents Rules, 2003 (as amended) is limited only to complete

specificati abstract and dr:awings as filed along with the application. Copies of the

amended ification, if an1,, are not being allowed for inspection and supply of copies

to the publi This practice isr not strictly as per the provisions of the act and rules.

in the interest of transparency Patent Office shall make available the

complete

including

ification available in file as on the date of inspection/request for copies

specification, drawings and abstract, if any filed.
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